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S.NO District Case No.

1 Central

25.01.2021 01.10.2022 614 No 0 26

04.08.2021 01.10.2022 423 No 1 21

04.01.2019 06.10.2022 1371 No 3 16

30.09.2021 06.10.2022 371 No 0 30

29.09.2021 06.10.2022 372 No 0 7

17.12.2021 07.10.2022 294 No 1 30

31.08.2019 10.10.2022 1136 No 2 33

02.08.2021 10.10.2022 434 No 0 16

28.01.2020 11.10.2022 987 Yes 1 18

24.03.2021 11.10.2022 566 No 0 34

09.12.2019 12.10.2022 1038 No 1 35

28.02.2019 12.10.2022 1322 Yes 2 11

Name of Commercial 
Court

Date of 
Institution

Date of 
Disposal

No. of 
days 
between 
the date of 
institution 
and 
disposal

Whether 
Case 
Managem
ent 
Hearing 
done or 
not 
(Yes/No)

No. of 
adjournm
ent 
granted

No. of 
days 
between 
the final 
hearing 
and 
Judgment

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
272/21

CS COMM-
2703/21

CS COMM-
2024/19

CS COMM-
3809/21

CS COMM-
3801/21

CS COMM-
5345/21

CS COMM-
1659/19

CS COMM-
2633/21

CS COMM-
184/20

OMP COMM-
31/21

CS COMM-
2882/19

CS COMM-
245/19
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1 Central

30.03.2021 13.10.2022 562 No 1 22

23.12.2019 17.10.2022 1029 No 2 19

30.09.2021 18.10.2022 383 No 1 16

28.08.2021 18.10.2022 416 No 1 28

03.09.2019 19.10.2022 1142 No 2 5

16.04.2019 19.10.2022 1282 Yes 3 11

27.08.2019 19.10.2022 1149 No 2 11

17.03.2020 20.10.2022 947 Yes 1 7

04.09.2021 27.10.2022 418 No 0 37

23.03.2022 28.10.2022 219 No 0 14

14.05.2019 28.10.2022 1263 No 3 30

03.01.2022 31.10.2022 301 No 0 29
2 Central

8/29/18 10/11/22 1504 NO 1 74

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
1158/21

CS COMM-
3022/19

CS COMM-
3812/21

CS COMM-
3025/21

CS COMM-
1749/19

CS COMM-
507/19

COUNTER 
CLAIM-29/19

CS COMM-
875/20

CS COMM-
3177/21

CS COMM-
933/22

CS COMM-
717/19

OMP COMM-
2/22

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
DJ/5990/2018
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2 Central

2/3/20 10/14/22 984 NO 1 76

1/4/19 10/17/22 1382 NO 1 59

9/2/19 10/18/22 1142 NO 1 56

1/17/20 10/1/22 988 NO 2 9

7/13/20 10/28/22 837 NO 2 14
3 Central 03.12.2021 11.10.2022 312 NO NO

12.02.2021 15.10.2022 610 NO NO

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/260/2
020

CS 
(COMM)/16/201
9

CS 
(COMM)/1723/2
019

OMP 
(COMM.)/10/20
20

OMP 
(COMM.)/46/20
20

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM)  
5128/2021

SAME 
DAY

CS(COMM)  
575/2021

SAME 
DAY
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3 Central

18.06.2021 15.10.2022 484 NO NO

19.11.2019 28.10.2022 1074 NO NO 8 DAYS

20.11.2019 29.10.2022 1074 NO NO

01.09.2021 29.10.2022 423 NO NO 1 DAY

14.10.2020 31.10.2022 747 NO NO

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM)  
1887/2021

SAME 
DAY

CS(COMM)  
2724/2019

CS(COMM)  
2743/2019

SAME 
DAY

CS(COMM)  
3123/2021

CS(COMM)  
1477/2020

SAME 
DAY
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3 Central

09.12.2020 31.10.2022 691 NO NO 3 DAYS

02.09.2021 31.10.2022 424 NO NO

4 Central

07.08.2020 01.10.2022 785 DAYS YES NIL 11  DAYS

23.08.2021 06.10.2022 409 DAYS YES NIL 14 DAYS

15.11.2021 06.10.22 325 DAYS NIL 7 DAY

06.06.2022 06.10.2022 122 DAYS YES NIL 10 DAYS

11.06.2021 07.10.2022 483 DAYS YES NIL 10 DAYS

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM)  
1814/2020

CS(COMM)  
3153/2021

SAME 
DAY

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
04

CS (COMM)-
1089/2020

CS (COMM)-
2907/2021

CS (COMM)-
4722/2021

YES

CS (COMM)-
1500/2022

CS (COMM)-
1743/2021
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4 Central

20.07.2022 11.10.2022 83 DAYS YES NIL ONE DAY

31.03.2021 15.10.2022 563 DAYS YES NIL 4 DAY
5 Central Nil

6 Central

Nil
7 Central Nil

8 West Nil

9 West

22-01-2020 01-10-2022 960 NO

NO

07-07-2018 31-10-2022 1497

NO NO

27-10-2020 31-10-2022

724 NO NO

10 New Delhi Nil

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
04

CS (COMM)-
1839/2022

CS (COMM)-
1166/2021

SH. ASHWANI KUMAR 
SARPAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SH. PARAMJIT SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-06, 
CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

M/S MONASH 
AIRCON PVT 
LTD Vs M/S 
MASCOT 
ENGINEERS 
(DELHI)

SAME DAY 
OF THE 
FINAL 
HEARING

DEVENDER 
RATHOR Vs 
PUNJAB 
GASKETS 
INDUSTRIES 
AND ANR

SAME DAY 
OF THE 
FINAL 
HEARING

DEEPAK JAIN 
Vs MS. SRK 
TOOL AND 
MOULDERS 
PRIVATE 
LIMITED

SAME DAY 
OF THE 
FINAL 
HEARING

SH. PARAMJIT SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-06, 
CENTRAL
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11 New Delhi

Nil

12 New Delhi Nil

13 South Nil

14 South Nil

15 South Nil

16 South Nil

17 South-East

21-06-2021 19-10-2022 487 -- -- --

28-08-2021 27-10-2022 425 -- -- --

16-03-2020 28-10-2022 956 -- -- --

03-10-2019 29-10-2022 1122 -- -- --

05-01-2021 11-10-2022 644 -- -- --

02-08-2018 01-10-2022 1521 -- -- --

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

VACANT COURT OF SH. 
SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE (COMMERCIAL)-
01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

CS 
(COMM)/238/20
21

CS 
(COMM)/334/20
21

CS 
(COMM)/163/20
20

CS 
(COMM)/406/2
019

CS 
(COMM)/8/2021

CS 
(COMM)/334/20
19
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17 South-East

05-01-2021 11-10-2022 644 -- -- --

02-08-2018 01-10-2022 1521 -- -- --

31-07-2018 01-10-2022 1523 -- -- --
18 South-East

19-12-2018 31-10-2022 1412 NO 3 N/A

EX/354/2021 20-10-2020 20-10-2022 730 NO 4 N/A

21-12-2018 17-10-2022 1396 NO 3 N/A

CSDJ/945/2019 24-10-2019 17-10-2022 1089 NO 3 N/A

25-03-2022 14-10-2022 203 NO 3 N/A
19

SH. AJAY KUMAR JAIN

South-East

23/04/19 11/10/22

1267 NO 3 1

23/04/19 11/10/22

1267 NO 3 1

23/04/19 11/10/22

1267 NO 3 1

23/04/19 11/10/22

1267 NO 3 1

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

CS 
(COMM)/13/202
1

CS 
(COMM)/333/20
19

CS 
(COMM)/330/2
019

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

OMP 
(COMM.)/36/18

CS/COMM/80/1
8

EX/COMM/7/20
22

OMP (I) 
(COMM)/16/201
9 PRABHA 
KUMARI Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/17/201
9 MANDEEP 
SINGH Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/18/201
9 GAUTAM 
BHARGAVA Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/19/201
9 AMIT 
AGARWAL Vs 
SUPERTECH 
LTD
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19

SH. AJAY KUMAR JAIN

South-East

23/04/19 11/10/22

1267 NO 3 1

23/04/19 11/10/22

1267 NO 3 1

23/04/19 11/10/22

1267 NO 3 1

13/05/19 11/10/22

1247 NO 3 1

17/09/19 19/10/22

1128 NO 3 1

20 South-East

25/03/22 07/10/22

196 NO 3 1

23/06/21 14/10/22

478 NO 3 1

06/03/21 29/10/22

602 NO 3 1

25/03/22 22/10/22

211 NO 3 1

12/01/22 31/10/22

292 NO 3 1

09/05/18 07/10/22

1612 NO 3 1

03/07/19 27/10/22

1212 NO 3 1

OMP (I) 
(COMM)/22/201
9 CHANDRA 
BHUSHAN 
CHANDRA Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/23/201
9 VIVEK 
SANKHYAN Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/24/201
9 PUJA 
SHARMA Vs 
SUPERTECH 
LTD

OMP (I) 
(COMM)/27/201
9 ANKUR SAINI 
Vs SUPER TECH 
LTD

OMP (I) 
(COMM)/325/20
21 AXIS BANK 
LTD Vs VIKRAM 
BAHRI

MS. ANU GROVER 
BALIGA

EX 206/2022 
YES BANK LTD. 
V/S

EX 272/2021 
HDFC BANK 
LTD. V/S PAYAL 
SHARMA

EC 221/2021 
HDFC BANK 
LTD. V/S 
SUSHIL 
SHARMA

OMP(I)COMM/5
7/2022 AXIS 
BANK LTD. V/S 
MAHABIR 
SINGH RAGHAV

OMP(I)COMM/9
/2022 AXIS 
BANK LTD. V/S 
CHANDER 
PRAKASH 
TYAGI

CS/COMM/477/
2019 SBI V/S 
MONIKA 
SUNTHA

CS/COMM/149/
2019 PUNJAB 
NATIONAL 
BANK V/S 
IMMAMUDDIN



Three Adjournment

Page 10

20 South-East

18/04/19 29/10/22

1290 NO 3 1

02/12/21 29/10/22

331 NO 3 1

09/05/18 31/10/22

1636 NO 3 1

09/05/18 31/10/22

1636 NO 3 1

09/05/18 31/10/18

175 NO 3 1

21 South-East

11/02/21 28/10/22 624 NO 3 1

20/03/21 06/10/22 565 NO 3 1

17/08/20 10/10/22 784 NO 3 1

EX/67/2019 21/01/19 10/10/22 1358 NO 3 1

EX/67/2021 28/01/21 11/10/22 621 NO 3 1

11/02/21 28/10/22 624 NO 3 1

11/02/21 28/10/22 624 NO 3 1

MS. ANU GROVER 
BALIGA

CS/COMM/83/2
019 GOVIND 
DASS CHANKAK 
V/S FOREMOST 
INTERNATIONA
L P LTD.
CS/COMM/601/
2021 M/S 
AGGARWAL 
PHARMACEUTI
CALS V/S 
M/SMANORA 
GHUKUL 
ENTERPROSES

CS/COMM/476/
2019 SBI V/S 
ABHISHEK 
KUMAR

CS/COMM/475/
2019 SBI V/S 
NARENDER 
KUMAR

CS/COMM/478/
2019 SBI V/S 
SANDEEP 
KUMAR 
SHARMA

MS PREETI AGGARWAL 
GUPTA

OMP (I) 
(COMM)/70/202
1

CS 
(COMM)/184/20
21

CS 
(COMM)/209/2
020

OMP (I) 
(COMM)/68/20
21

OMP (I) 
(COMM)/69/202
1
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22

MS NIRJA BHATIA

South-East 20-07-2019 07-10-2022

461 NO 2 N/A
03-07-2019 17-10-2022 1182

NO 2 N/A
26-11-2020 27-10-2022 335

NO 4 N/A
26-11-2020 27-10-2022 335

NO 4 N/A
23-03-2021 28-10-2022 583

NO 2 N/A
EX/307/2021 09-08-2021 29-10-2022 446

NO 2 N/A
23 South-East

Nil
24 East

17-03-2020 01-10-2022 924 YES 25

06-04-2021 31-10-2022 560 YES 30

13-01-2022 14-10-2022 271 YES 28

25 East

Nil
26 North-East 21.11.2019 01.10.2022 1045 NO - 2

CS 
(COMM)/189/20
19

CS 
(COMM)/150/20
19

OMP (I) 
(COMM.)/253/2
020

OMP (I) 
(COMM.)/254/2
020

OMP (I) 
(COMM.)/155/2
021

SH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

CS(COMM)NO. 
138/2020

CS(COMM)NO. 
83/2021

CS(COMM)NO.1
0/2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)-
125/2019
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26 North-East

12.05.2021 01.10.2022 507 YES - 7

05.01.2022 01.10.2022 269 NO - 10

19.01.2021 10.10.2022 629 YES - 3

24.03.2021 10.10.2022 565 YES - 10

27.05.2022 10.10.2022 136 NO - SAME DAY

02.07.2019 11.10.2022 1197 NO - SAME DAY
CS-56/2021

26.02.2021

20.10.2022

601 YES - 5

04.02.2020 22.10.2022 989 YES - 5
27 Nil

28 Nil

29 Nil

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)-
40/2021

CS(COMM)-
7/2022

CS(COMM)-
19/2021

CS(COMM)-
35/2021

CS(COMM)-
45/2022

CS(COMM)-
79/2019

CS(COMM)-
16/2020

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL)-
01

Shahdara

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE(COMMERCIAL)-
02

Shahdara

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Shahdara
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30 Nil

31 North-West Nil

32 North Nil

33

16.01.2021 07.10.2022 635 NO 1 NIL

06.08.2018 13.10.2022 1101 NO 4 NIL

14.12.2021 13.10.2022 305 NO NIL NIL

20.11.2018 15.10.2022 1431 YES 1 NIL

14.09.2021 31.10.2022 419 YES NIL NIL

34

115/2020 01.07.2020 01.10.2022 824 Nil 3 17

35 Nil

MS. ANU GROVER 
BALIGA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

Shahdara

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

OMP COMM. 
01/2021

OMP COMM. 
102/2019

CS (COMM) 
358/2021

CS (COMM) 
37/2018

CS (COMM) 
207/2021

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

SOUTH 
WEST

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH 
WEST
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